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THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS/ 

.
(SHRI   K.   C. 

PANT)   :  (a) Yes,   Sir. 

(b) The talks have been in the nature of 
exchange of views which have been taking 
place from time to time. No definite 
conclusions have been reached but   further     
discussions are continuing. 

INDO-YUGOSLAV      TRADE    RELATIONS 

*25o. SHRI   S. S.     MARISWAMY : DR.   
B. N.   ANTANI : 

Will    the    Minister    of    FOREIGN 
TRADE. be pleased to 
state .- 

t 
(a) whether attention of Governmen has 

been invited to a press report appearing in the 
Patriot of 12th February, 1971 stating that 
Yugoslavia is making a concerted attempt to 
scuttle the rupee payment     trade  agreement  
with India; 

(b) if so, the details thereof and whether 
any formal communication in this regard has 
been received from the Government of  
Yugoslavia; and 

(c) the reaction of the Government of India 
in this regard and how the same would affect 
our trade with Yugoslavia  ? 

THE MINISTER OF FOREIGN 
TRADE, (SHRI L. N. 
MISHRA) : (a) to (c) A statement is laid on the    
Table of the House. 

STATEMENT 

The Yugoslav suggestion for replacing the 
existing rupee payment arrangement between 
the two countries with a system of trading in 
multilateral currencies has been under 
examination between the two Governments for 
some time. Since the visit of the official 
delegation referred to in the press report 
appearing in the Patriot of 12th February, ig7r, 
a delegation led by the Yugoslav Minister of 
Economy has visited India in July 1971. As a 
result of the discussions held with this 
delegation, it has  been  decided     that  the     
current 

trade and payments agreement will be extended 
upto 31st December, 1072 after which date all 
payments between the two countries in respect 
of new transactions should be made in con-
vertible currencies. This decirion as subject to 
ratification by the Governments of the   two 
countries. 

Since the new system of settlement of 
transactions in convertible currencies will 
come into force only in 1973, it is too early to 
say how the trade will behave when payments 
in convertible currencies are introduced in 
1973- It will be the endeavour of the two 
Governments to expand trade and economic 
co-operation between the two countries. 

DEVELOPMENT OF CALCUTTA 
*25i. SHRI     GOLAP    BARBORA : 

SHRI        CHITTA      BASU  : 
SHRI     MAHITOSH     PURA-

KAYASTHA    : 
Will the Minister of PLANNING/ 

 be pleased to refer to reply to 
Unstarred Question No. 1385 given in the 
Rajya Sabha on the roth December,      1970   
and   state : 

(a) the progress so far made towards the 
execution of the specific schemes for the  
development  of   Calcutta ; 

(b) the stages of execution in each case; 
and 

(c) the time by when the schemes are  
likely   to be   completed ? 

THE MINISTER OF STATE IN THE    
MINISTRY     OF   PLANNING/ 
..  
(SHRI 

MOHAN DHARIA) : (a) to (c) The State 
Government has been requested to furnish the 
required information and as soon as it is 
received, it will be placed on the Table of the 
House. 

A.  R.  C.      RECOMMENDATIONS 
252. SHRI    RAJENDRA    PRATAP 

SINHA   : 
SHRI      ARJUN    ARORA : 
SHRI    KRISHAN    KANT : 
DR.    SALIG    RAM: 

Will the Minister of HOME AFFAIRS/ 
*!?> TT<    be    pleased    to state   : 
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(a) the recommendations of the A.R.C. 
which have so far been accepted by 
Government; and 

(b) the recommendations which have been     
implemented   so far ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND IN 
THE DEPARTMENT OF 
PERSONNEL,  

 (SHRI RAM NIWAS 
MIRDHA) : (a) and (b) Reference is invited to 
the statement laid on the Table of the House 
on 29th July, 1970 showing the decisions 
taken on the recommendations contained in 
eight reports of the Administrative Reforms 
Commission and the implementation of those 
decisions. A similar statement embodying the 
developments since then will be laid on the   
Table of the House shortly. 

trINDIA'S TRADE   IN   SOUTH EAST ASIA 

♦253. SHRI     SURAJ       PRASAD   : 
Will the Minister of FOREIGN TRADE/ 

 be pleased  to state ; 
(a) whether it is a fact that India is facing 

tough competition from China in trade in the 
Central East and South East    Asian countries;  
and 

(b) what steps are being taken by 
Government to augment trade with the   
countries in this   region  ? 1 

t[THE   MINISTER   OF    FOREIGN 
TRADE/ (SHRI  L. N. 
MISHRA)   :   (a) and  (b) A statement is laid 
on the Table of the House. 

STATEMENT 
Trade statistics are not published in detail 

by China. From information available through 
other sources, China's exports to the countries 
in this region comprise largely cf primary 
products, textiles and light engineering goods. 
The emphasis in Indian exports has been on 
engineering goods, chemicals, mineral ores 
and textiles. In an inter, national    market       
competition   is the 

tr    ] English translation. 

 


